ITEM NO.56 COURT NO.16 SECTION III-A

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal No(s). 11993/2016

ARYAVART BANK (ERSTWHILE ALLAHABAD U.P GRAMIN BANK) &
ANR.Appellant(s)

VERSUS
SANT SARAN SINGH Respondent(s)

[ ONLY IA NO. 39500/25 IN CA NO. 11993/16 IS LISTED UNDER THIS
ITEM. ]
IA No. 39500/2025 - EARLY HEARING APPLICATION

Date : 06-10-2025 This matter was called on for hearing today.

CORAM
HON'BLE MR. JUSTICE ARAVIND KUMAR
HON'BLE MR. JUSTICE N.V. ANJARIA

For Appellant(s) Mr. Rajesh Kumar Gautam, AOR
Mr. Anant Gautam, Adv.
Mr. Deepanjal Choudhary, Adv.
Ms. Likivi Jakhalu, Adv.
Mr. Rishi Chauhan, Adv.
Mr. Hanu Parashar, Adv.
Ms. Azal Aekram, Adv.

For Respondent(s) Mr. Rajesh Srivastava, AOR

Mr. Gauav Verma, Adv.
Ms. Riddhi Gupta, Adv.

UPON hearing the counsel the Court made the following
ORDER

1. IA No. 39500/2025 is allowed.

2. List in the 3" week of January, 2026 along with connected
matter(s).
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